
SHRI C.K. CHANDRAPPAN   Sir, you asked me to put a question, and I had put 

my question.  But the hon. Minister has not answered my question. (Interruptions) 

SHRI M.P. VEERENDRA KUMAR : Sir, please allow me to  speak. 

(Interruptions) 

MR. DEPUTY-SPEAKER:  Mr. Veerendra Kumar, please resume your seat.  

                    :        ,     ए                                

.(      )   

             :          ए                           ए            

       

. (Interruptions) 

15.12 hrs. 

 
(ii) Situation arsing out of hike in charges of medical investigation in All 

India Institute of medical Sciences and steps taken by the Government 
in this regard. 

 

MR. DEPUTY-SPEAKER: Now, the House shall take up item No. 13  --Shri 

Basudeb Acharia. 

SHRI BASU DEB ACHARIA (BANKURA): Sir, I call the attention of the 

Minister of Health and Family Welfare  to the following matter of urgent pubic 

importance and request that he may make a statement thereon: 

"The situation arising  out of hike in charges of medical 
investigation in All India Institute of Medical Sciences  and steps 
taken by the Government in this regard. " 

 

THE MINISTER OF HEALTH AND FAMILY WELFARE (DR. ANBUMANI 

RAMADOSS): Mr. Deputy-Speaker, Sir.. 

MR. DEPUTY-SPEAKER:  Mr. Minister, you may please lay the statement on the 

Table of the House. 

DR. ANBUMANI RAMADOSS:  Sir, I would like to read it. 



MR. DEPUTY-SPEAKER:  All right. 

*DR. ANBUMANI RAMADOSS:   Sir, the rationalization of charges at All India 

Institute of Medical Sciences (AIIMS), which has been carried out after a  gap of 

12 years, is aimed at ensuring that free treatment can be provided to more number 

of poor patients and general patients and also simultaneously create additional and 

new facilities in the institute. 

  .                   (          ) :                   ए  

             :          ,                                       

DR. ANBUMANI RAMADOSS:  At AIIMS, poor patients will continue to get  

* Placed in Library.  See No. LT 2993/2005 

 free treatment as hitherto for even after rationalization of charges.  Besides, all 

patients admitted in the casualty, irrespective of their economic status, will 

continue to get free treatment.   There is absolutely no change in this provision.  

The procedure for exemption of  charges  at AIIMS is liberal and simple and does 

not take long time. 

 The exercise for rationalization of charges was going on for more than two 

years -- and it has not happened just now  -- and was finalized after due 

consultations at various levels including AIIMS faculty and appropriate  statutory 

bodies. 

The rationalisation of charges includes introduction of several new 

diagnostic procedures, etc. It not only includes upward, but also downward 

revision of charges in order to pass on the benefit of reduction in the cost of 

consumables to the patients. For example, rates of plain X-ray have been reduced 

from Rs.30 to Rs.25. Charges of HIV AIDS test have been decreased from Rs.100 

to Rs.30. Charges of over 450 diagnostic procedures have not been revised. The 

charges of most of the routine tests which are generally required for patients are 

extremely reasonable and even these are exempted for poor. The charges have 

been computed on the basis of cost of consumables.  



I would also like to inform that the patient load at AIIMS has increased 

manifold over the years; and in the year 2005, the OPD attendance was more than 

15 lakhs and indoor patients were more than 80,000. The patients coming to 

AIIMS belong to all strata of society and patients from higher economic strata can 

afford to pay and are willing to pay the extremely reasonable price to avail of the 

state of the art super-speciality treatment delivered by highly competent doctors at 

AIIMS. Moreover, many patients who are otherwise undergoing treatment in 

costly private hospitals come to AIIMS for second consultations. This is also 

another segment which is ready to pay for the diagnostic tests. The resources 

generated would be utilised to provide diagnostic facilities and free treatment to 

more number of poor and needy patients. 

 Several initiatives have also been taken to augment patient care facilities at 

AIIMS. In the recent past, 100-bedded Vishram Sadan has been added to the 

existing 300 beds to provide accommodation to relatives of patients at nominal 

rates. New and well-equipped waiting areas have been created. Most importantly, 

a new diagnostic facility will be functional at AIIMS within the next few months 

which will cater to patients of private wards and thus, the existing diagnostic 

facilities would become fully available to poor and general patients. This step shall 

result in decreasing the waiting period for various tests and also provide more 

access to more number of patients. 

 It is reiterated that the basic idea behind the whole exercise is to evolve a 

progressive revenue model with the thrust and focus on continued free treatment to 

larger number of poor and needy patients coming from different parts of the 

country to AIIMS. I would also like to reiterate the commitment of the 

Government to provide free quality treatment to the poor and needy and affordable 

treatment to all at AIIMS. 
 

SHRI BASU DEB ACHARIA: The Minister, in his statement, stated that the 

increase in the charges for investigations is aimed at ensuring that the free 



treatment can be provided to more number of poor patients and general patients 

and also simultaneously create additional and new facilities in the Institute. If it is 

really the purpose, then it is all right, because AIIMS is one of the best hospitals 

particularly for the poor patients. The poor patients come from all over the country 

to get treatment at a cheaper cost. It is almost like free treatment. I know of one 

case of a by-pass surgery that was done on a poor patient of my area; it was done 

almost free of cost.  

 The Minister has also stated that in some cases, the rate has been reduced. It 

is a downward revision of charges. The main purpose is to rationalise the charges 

which has been done after 12 years. This is what he has stated and he further said 

that idea behind this is to evolve a progressive revenue model with the thrust and 

focus on continued free treatment to larger number of poor and needy patients 

coming from different parts of the country to AIIMS. It is a fact that poor patients 

do come from various parts of the country.  

The patients who come to All India Institute of Medical Sciences for 

treatment, 60 per cent of the patients are poor, who are living below poverty line, 

lower middle class, farmers, agricultural labour, etc.  In order to reduce the burden 

on the poor patients, if certain increase is done for the category of patients who 

can afford to spend money for their treatment, there should not be any objection.  

But I would like to know from the Minister what is his plan and programme to 

increase the coverage of the patients belonging to the poor and lower middle class.  

He has stated that in the year 2005, the number of OPD patients was more than 15 

lakh and the number indoor patients was more than 80,000.  So, it is already 

choked.   

 This year All India Institute of Medical Sciences is observing Golden 

Jubilee Year.  It was created 50 years back as an institute of excellence in medical 

education, research and patient care in the country.  The All India Institute of 

Medical Sciences is an example of successful enterprise in public sector.  In fact, it 

can be compared with the Navratna public sector enterprises.  It does not earn 



profit for the Government and it is also not expected to do so but its achievements 

show the dedication of the health care workers including faculty, technicians, 

Resident Doctors, para-medical staff, etc. of the All India Institute of Medical 

Sciences.  The need of the hour is to invest in All India Institute of Medical 

Sciences for large scale expansion to meet the challenges which I have already 

stated - the wait list, new health problems, application of rapidly evolving 

technologies, upgradation of technologies.  New technologies are coming and for 

that more investment is required.  We were told in this House a few years back 

that the Government had certain proposal for its expansion to cover certain areas, 

to improve its functioning and to introduce certain new initiatives.  I would like to 

know from the Minister what initiatives have been taken by the Government of 

India so far to meet the challenges that are being faced by this Institute.  I would 

also like to know from the Minister whether the Government will give liberal 

financial assistance to clear the pending projects and to provide financial support 

so that the burden on the poor patients and the common patients is reduced.  There 

will be no need for increasing the charges because the health care system should 

be improved.  The All India Institute of Medical Sciences is one of the best 

institutes run by the Central Government, the Government of India have to take 

certain measures which are required today. 

 I would like to know as to how the Government proposes to address the 

problems afflicting the All India Institute of Medical Sciences. It has been stated 

that in regard to the treatment of poor patients, the Government would be guided 

by the existing guidelines. He may also like to clarify this aspect. Some system 

must have to be evolved in order that there may not be any difficulty for the poor 

patients to get proper treatment in this Institute. Treatment should not only be 

made available for the poor patients, but should also be extended to people living 

below the poverty line and persons belonging to the lower middle class families 

and farmers. These categories of people, who cannot afford treatment, also should 

get the benefit of treatment in AIIMS at concessional rates. I would like to know 



from the hon. Health Minister as to whether the Government would think of 

evolving a system whereby there would not be any difficulty for such patients, 

who cannot afford treatment by paying large sums of money, at the All India 

Institute of Medical Sciences.  
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I would like to know from the hon. Minister on certain aspects.  He has 

said: "In the process of creating a progressive revenue model, the fear is that the 

poor will be denied facilities."  Now, will the poor get priority for treatment 

despite the creation of the revenue model which the Minister talks about?  



 The other question is this.  Is the Minister considering increasing low rent 

beds for the poor patients at the end of the Tenth Plan?   

 Then I would also like to know from him - and I have already asked him  - 

about the status of institutions like the AIIMs in other parts of the country.  

 *SHRI SHARANJIT SINGH DHILLON (LUDHIANA): Thank you, sir, for 

giving me this opportunity.  Sir, today, it has become very difficult for people to 

get medical treatment in hospitals.  It is all the more difficult for poor patients.  

The poor patients have great hopes from hospitals like AIIMS and PGI, 

Chandigarh. But, the way the condition of these hospitals is deteriorating, is a 

matter of great concern.  If we really want to help the poor patients, we should 

provide such facilities in hospitals like AIIMS so that they can compete with 

private hospitals. In foreign countries also, hospitals like AIIMS and PGI are held 

in great repute.  But today, people are losing faith in these hospitals which is a 

matter of great concern.  The rich can afford to get themselves treated in private 

hospitals.  But, the poor people cannot do so.  Merely providing treatment is not 

enough.  The manner in which treatment is provided is also important.  Are good 

doctors available there?  Are new techniques available there?  There is a growing 

trend among good doctors to leave the government hospitals and join private 

hospitals. Here, they are provided high salaries and more facilities.  Private 

hospitals are poaching on these expert doctors. The seal sufferer is the poor person 

who is not getting proper treatment.  In foreign countries, responsibility is fixed on 

each doctor.  If a doctor gives wrong treatment, he can be sued in foreign 

countries.  He cannot absolve himself of his responsibility.  But, in India, it is not 

so, especially in private hospitals.  There have been cases where patients who 

should not have been operated were operated upon.  Sir, I would like to draw your 

attention to this very important issue. Patients who should not have been operated, 

were operated upon in the private hospitals just to mint money. Who is responsible 

for this?  Will the government book the culprits?  Where should such patients go 

to get justice? 



 Sir, I would appeal to you that in hospitals like AIIMS, doctors should be 

provided more facilities.  Such hospitals should get state of the art machines and 

 

*English translation of the speech originally delivered  in Punjabi. 

latest technology, so that doctors do not join private hospitals but continue to serve 

government hospitals. The rates of various treatment facilities that have been 

increased in AIIMS, should be withdrawn. When patients visit these hospitals, 

they face a long waiting list.  Many times, the patient dies while waiting for his 

turn to come. So even this waiting line should be reduced.  I hope that the 

Honourble Minister will take concrete steps to solve these problems. 
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 THE MINISTER OF HOME AFFAIRS (SHRI SHIVRAJ V. PATIL):  Sir, before 

that, may I make one point? I am sorry to make an observation. I am not going 

into all those things. Let them also ask the questions. But the rule provides that 

only four persons can ask questions apart from the first one who raises it. That is 

one thing.. (Interruptions) 

MR. DEPUTY-SPEAKER:  I agree with you. There is no doubt about it.     

                                        

SHRI SHIVRAJ V. PATIL:  I have no objection if you take it up under Rule 193 

and allow everybody to discuss it. Everybody can be allowed to discuss it. I have 

been specially called here. I am sitting here. I have something else to do. I thought 

that only four Members are going to speak. I came here. 

              :                                       

SHRI SHIVRAJ V. PATIL:  Then, I can go. I will go now. . (Interruptions) This 

is not right. It should not be just thrown to the winds. This is an important issue 



and Members should be allowed to ask.  Let him also be allowed to ask the 

question. I have no objection to it.. (Interruptions) 
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MR. DEPUTY-SPEAKER:  Please put the question.   
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MR. DEPUTY-SPEAKER:  Silence please.    
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DR. RAM CHANDRA DOME (BIRBHUM): Thank you Mr. Deputy-Speaker, 

Sir.  I must appreciate the proposal of Mr. Minister for rationalisation of fee 

structure.  The mission is good.  In the name of rationalisation of fee structure, 

though the Minister has stated the policy, yet this policy has not been rationalised.  

Sir, AIIMS is a tertiary hospital.  It is our pride.  Around 90 per cent people from 

across the country, especially the poorer sections of the society and middle-class 

people, those who have no other option to go to the corporate hospitals, they come 

here to get the super-specialised treatment. 

 Sir, I would like to know from the hon. Minister whether the Minister is 

conscious about these facts and when it is going to be rationalised, 90 per cent 

people should be exempted from the hike.  I would like to know whether he will 

do this or not.  What will be the system for distinction between the richer sections 

and poorer sections of the society?  Another thing is that AIIMS has to bear the 

extra load of patients.  What is his proposal to rationalise the over-crowded Out 

Patient Department (OPD)?  It is a tertiary hospital. 

 My last point relates to controlling corruption in the management.  There is 

rampant corruption.  Many cases have come in the public.  I want to know whether 

the Government is doing anything to root out corruption in the management. 
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SHRI BIKRAM KESHARI DEO (KALAHANDI): Mr. Deputy-Speaker, Sir, I 

would like to pose some specific questions.  Sir, we object to increase the 

diagnostic charges in the AIIMS.  This is my first point.  It is because, of late, we 

have read out in the newspapers that the Government is going to initiate a 'health 

cess' like the 'education cess'.  The Government is trying to implement  the health 

cess.  I would like to know from the Minister whether this suggestion has gone to 

the Planning Commission for introducing the health cess, and the Finance 

Ministry.  If it is decided by the Government that the health cess may be increased 

by two per cent, then the investigation charges in AIIMS should be subsidised. 

 Sir, the All-India Institute of Medical Sciences (AIIMS) is one of the 

premier medical colleges or institutes in the country.  The previous Government as 

well as the present Government have made a promise that AIIMS should be 

opened in Bhubaneswar.  I would like to know from the Government whether it 

will be opened there.  I also want to know what is the budgetary allocation for this 

year. 
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THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF 

INFORMATION AND BROADCASTING (SHRI PRIYA RANJAN 

DASMUNSI): Mr. Deputy-Speaker, Sir, before the Health Minister replies to the 

Calling Attention, I have a submission to make, through you, to the House. We are 

scheduled to start a discussion under Rule 193 at 4 o'clock regarding problems 

being faced by agriculture sector. I would like to make an appeal to the House 

now.                                                                  

                                        -                  ,           



औ                                                                 

       4.30                         .                          

          193                                                  

                     

MR. DEPUTY-SPEAKER: I hope the House agrees with the suggestion made by 

the Minister of Parliamentary Affairs. 

SEVERAL HON. MEMBERS: Yes. 

DR. ANBUMANI RAMADOSS: Mr. Deputy-Speaker, I understand the concern 

of all the hon. Members on the issue of rationalisation of charges in All India 

Institute of Medical Sciences.  

Sir, first of all, this is not an increase of charges, this is only a 

rationalisation of charges. Secondly, they are meant only for diagnostic tests and 

not for any therapy or treatment. Thirdly, there are a lot of diagnostic tests for 

which the rate has come down and for some it has gone up. Fourthly, for all the 

BPL patients, not a single paisa will be charged. This applies to not only to BPL 

patients but also to poor patients who cannot afford the cost of the diagnostic tests. 

SHRI BASU DEB ACHARIA : How? . (Interruptions) What is their number? . 

(Interruptions) 

DR. ANBUMANI RAMADOSS: I will come to that. Why are you impatient? 

MR. DEPUTY-SPEAKER: He wants to know what is their number. 

DR. ANBUMANI RAMADOSS: I will come to that. 

SHRI BASU DEB ACHARIA : What is the number of BPL patients, poor 

patients, patients belonging to middle class, farmers etc. who are treated in All 

India Institute of Medical Sciences? 

DR. ANBUMANI RAMADOSS: I will come to that. . (Interruptions) Let me 

answer your question. Please listen to me. 



 Sir, for all the emergency cases in casualty, all the diagnostic charges, 

irrespective of who they are or what they are, everything is free for them. So, for 

all BPL patients, for all poor patients, for all emergency cases, everything is 

completely free. We are charging money only from those who can afford that. 

Then, all the faculty members in AIIMS have the discretion to waive the fee for 

diagnostic charges. 

 Sir, the previous rationalisation of these charges was done 12 years ago. 

The process of rationalisation of charges had started two years ago and I took over 

charge just 1 ? years ago. Basically, All India Institute of Medical Sciences was 

started as a research unit. Since there were no proper medical facilities in the 

neighbouring States like Uttar Pradesh, Haryana, Rajasthan, Madhya Pradesh etc., 

many patients started coming to AIIMS and treatment was provided to them. 

Moreover, we do not deny treatment to any patient who comes to AIIMS. After a 

gap of 12 years, we have only rationalised these charges. 

 Sir, I would like to reiterate that not even a single paisa will be charged to 

any BPL patient. So, I do not see any poor patient getting affected due to this 

rationalisation. Definitely no poor patient is going to be affected. There are a lot of 

diagnostics where rates have come down. 

 Now, coming to point of the number of patients coming to AIIMS, I will 

say that there are a lot of patients who are coming to AIIMS and who can afford a 

lot of money.  But it is not a question of money.  It is the duty of the Government 

to provide quality health care for everybody in this country.  But then, we have to 

rationalise these procedures, which have been there all around the country, 

including Sanjay Gandhi Institute and hospitals in Hyderabad, where you have to 

pay entrance fee for admissions.  The State Governments are doing that. 

(Interruptions) 

SHRI BASU DEB ACHARIA : He should not compare with other hospitals. 

(Interruptions) 



DR. ANBUMANI RAMADOSS: Sir, in AIIMS, everyday, you get about 3,500 

vehicles, both four wheelers and two wheelers, coming there.  A lot of people are 

coming in expensive cars.  We are trying to get something from them to assist the 

poor patients, but it is not that we are trying to get money from them.  It is not a 

question of money.  I can also say that this process was started two years ago and I 

did not start it.  It is just to rationalise things.  I would also like to say that no poor 

patient is going to be charged for this. 

 As far as the number of poor patients or labourers, etc. is concerned, we do 

not have the number of these patients.  It is a huge number.  The registers are there 

and maybe I will find out and inform the hon. Members. (Interruptions) 

SHRI BASU DEB ACHARIA : Sir, he should have the figures. (Interruptions) 

DR. ANBUMANI RAMADOSS: Sir, it is a policy that no poor patient is going to 

be charged.  Even patients in Casualty and Emergency are not charged a single 

paisa.  Now, after that I do not see why are they concerned about this.  Definitely 

the UPA Government is for the poor and its policies are also for the poor. 

(Interruptions) 

MR. DEPUTY-SPEAKER: Mr. Minister, please address the Chair. 

. (Interruptions) 

DR. ANBUMANI RAMADOSS: I will let you know the details of that.  It is a 

huge record.  I will get the information and give it to the hon. Member. 

(Interruptions) I will find out the numbers and inform the hon. Member. 

(Interruptions) 

                     :                                  ? 

MR. DEPUTY-SPEAKER: Please sit down. 

. (Interruptions) 
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DR. ANBUMANI RAMADOSS: The poor patients, who have the BPL cards are 

exempted.  Even if they do not have cards and if the Faculty feels that the patient 

is poor, he is also exempted.  It is as simple as that. (Interruptions) 

 

* Not Recorded. 

 SHRI BASU DEB ACHARIA : That will be subjective. (Interruptions) 

DR. ANBUMANI RAMADOSS: It is not subjective.  If the Faculty feels that the 

patient is poor, then he is exempted.  There is no hard and fast rule in that.  The 

basic policy of the UPA Government is to provide quality accessible care to all the 

people in the country and no charges to be levied on the people who cannot afford 

that.  Definitely we are committed to that also.   

 Now, I come to the six new AIIMS like institutes.  There were a lots of 

issues raised. (Interruptions) On the specific query of the hon. Member Shri 

Basudeb Acharia about the programme to increase the coverage of poor patients, 

definitely we are concerned about it and we are trying to expand the services in the 

AIIMS.  Today, there are about 2000 beds in the AIIMS and in the next few 

months we are going to expand it by 420 more beds.  That is the first phase of that.  

After that, we have a mega project where we have envisaged a sum of Rs. 650 

crore approximately.  We are trying to work it out.  There is a constraint of land.  

But we are trying to work out the modalities on that also.  There is a nullah 

flowing over there.  The land is going to be worked out. 

At this point of time we are going on an expansion phase because, as has 

been said, about 15 lakh out patients are coming in a year.  It is a huge number.  

Sir, there are 80,000 in-patients.  We are concerned about it. As far as these six 

AIIMS-like institutes are concerned, that is under process.  It was submitted to the 

Cabinet.  The Cabinet had proposed a Committee of Secretaries and they have 



recommended.  I will be taking it back to the Cabinet as soon as possible, and it is 

in the process.  We are committed to that.  We are going to bring out these six new 

AIIMS-like institutions.  It is just a question of time, and we are trying to work out 

the modalities. 

  As far as liberal funding of the projects is concerned, definitely we need lot 

more money.  In fact, every year at the end, for non-plan it is more than double the 

budget which we give to AIIMS.  So, we are very liberal in giving money to 

AIIMS.  It is because many poor patients come there.  We do not have any 

restriction as such for funds for the non-plan.  For the last year, we had in fact 

doubled the non-plan money.  So, money is not a constraint but we have to 

provide services for expansion also.  Of course, system should be evolved. As I 

have already said, anybody coming with the card or even though he does not have 

card, if he says that he cannot afford, then he will be exempted.  The Director has 

authorised everybody there, all the faculties to take up the issue and to see that if a 

patient cannot afford, then they are going to exempt the charges of diagnostics.   

 Shri Malhotra said that the rates should be increased for the middle class.  

For us, the poor patients and in the middle class if there are some people who 

cannot afford it, they will be exempted from these charges.  Also the Government 

should pump in more money.  We are pumping in more money, and for expansion 

phase we are going to expand the AIIMS.  My friend Shri Jitin Prasada spoke 

about the difficulty of the common man.  I have already explained that Below 

Poverty Line (BPL) or poor patients would not be affected.  He has said that the 

patient load has come down.  It is wrong.  It has not come down.  In fact it has 

gone up a lot.  It has gone up a lot.  In fact with all the doctors in AIIMS there are 

constraints with so much of patients coming in from all parts of the country.  We 

need to take care of them.  Of course, there are low rents for beds for the poor.  As 

Shri Basu Deb Acharia said cardiac procedure which costs about Rs. 3 lakh to Rs. 

4 lakh outside is absolutely free for these patients.  So, it is not the question of 

money.  We are definitely going for poor patients.   We are definitely doing it free 



of charge and we are going on that line.  Shri Sharanjit Singh Dhillon said that 

new techniques should come to AIIMS.  AIIMS is one of the hospitals which has 

best techniques in the country.  There are a lot of new equipment which have 

come.  It is one of the state-of-the-art hospitals and state-of-the-art treatment is 

given by AIIMS.  Shri Devendra Prasad Yadav talked about relaxation for BPL 

patients.  Again I have answered that question.  Shri Ajay Maken asked as to what 

is the percentage of money spent on research.  I will again get more information 

about what percentage of money is spent on research and then I will inform the 

hon. Member.  As he has said, this Institute was started as a research Institute.  

Then it has become a hospital for health care.  Even though one of its duties is to 

provide treatment, yet the research part went to the backburner.  Now, we have to 

start research all over again and we have initiated a lot of processes in that.   

He said some machine is lying out of order namely PET.  PET is not lying; 

it is undergoing trial runs.  It is a new machine.  Very soon it will be fully 

functional.  Now, it is undergoing trials.  In fact, it has been said that without 

recommendation poor patients do not get treated.  I would deny that.  According to 

what certificate they have, there is no discrimination between anybody whether 

recommendations are there or not.  Shri Mohan Singh has again asked the same 

question which Shri Basu Deb Acharia asked, as to how many poor patients are 

being treated.  I will definitely get the information and I will inform the hon. 

Members.  About the six new AIIMS-like institutions -  Shri Ram Kripal Yadav 

also asked about it - I have already said out of these six new AIIMS-like  

institutions, they want one in Bihar.  In fact, in Bihar we have not got the land yet.  

We have got only one-third of the land.  Another two-third of the land we have not 

got in Bihar.  Shri Santosh Gangwar asked for the rollback. . (Interruptions) 

             (      ) :                     ई    .(      )   

              :                                 ए  
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DR. ANBUMANI RAMADOSS: Sir, we are talking with the Government of 

Bihar and they have promised to provide the land . (Interruptions) 

MR. DEPUTY-SPEAKER:  Please listen to his reply. 

. (Interruptions) 

DR. ANBUMANI RAMADOSS:  Shri Santosh Gangwar has asked for the 

rollback in prices.  I have already answered all the queries and said that all the 

poor patients are not going to be affected. 

 Dr. Ram Chandra Dome talked about the change in the policy.  Absolutely 

there is no change in any policy whatsoever.  He also wanted to know the steps 

that are being taken to prevent overcrowding.  We have built a new OPD 

separately for Paediatrics and we are trying to decentralise all the procedures.  In 

fact, as an expansion phase, overcrowding will get reduced in due course of time. 

 Shri Suresh Chandel asked whether it was discussed in the Institute.  Yes, 

all these issues were discussed with all the faculty members. Most of the faculty 

members have given concurrence by way of a paper and said that this has to go.  

They have given their concurrence.  This has been discussed at different levels in 

the Institute before taking a decision. 

 Shri Bikram Deo has said about health cess.  I am unware of that right now.  

I will ask the Finance Minister and maybe I will get more information about that 

and give it to you all.  About the subsidised rate, it is already subsidised, and in 

fact, we are giving good quality health care to our patients who are below poverty 

line free of cost.  Regarding Bhubaneshwar, as I said, six to eight AIIMS-like 

institutes will be coming in the country which will include Bhubaneshwar. 



 Shri Shailendra Kumar has raised some issues, which have already been 

addressed. 

 Sir, to sum up, the UPA Government is very much concerned and it is on 

the side of the poor people.  Definitely there is no question of any sufferings by 

any poor patients or patients who are below poverty line or anybody who cannot 

afford this treatment, and everybody is going to get the treatment free of cost.   

 I think, I have addressed the concerns of all the hon. Members.  In fact, the 

UPA Government is very much on the side of the poor people.  We are definitely 

concerned about them and we will be the last persons to do injustice to the poor 

people. 

 16.17 hrs. 

 

MATTERS UNDER RULE 377* 

MR. DEPUTY-SPEAKER:  Now, we take up item no. 15.  All Matters under Rule 

377 listed for the day be treated as laid on the Table of the House. 

 

(i) Need for expansion of Bokaro Steel Plant in Jharkhand 
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